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SHRI VASANT SATHE: In keeping 
with his declared policy, the Minister 
knows that the main hurdle in the 
entire problem is the competition bet-
ween the consumer goods produced 
net only by the multinationals but 
also by the monopoly houses,, small 
scale sector and the cottage mdustiy 
set tor which he wants to encourage. 
This is the peimanent problem What 
i* the mechanism by which he will 
ei.sure supply of raw material to the 
small scale producer—as also techno-
logical know-how. finance and ale of 
the end-product? Unless these things 
are done, do what you may, you will 
7) ot be able to complete with even 
the tooth-paste or soap or oil produc-
ed by the monopoly houfe*. IIow 
does the Minister propose to do that’ 
What is the mechanism? Even m the 
industrial policy, that mechanism has 
not been spelt out. Will he tell us 
what mechanism of marketing and 
supply he has in mind?

SHRI GEORGE FERNANDES: I 
mentioned earlier that the district 
industry centres that are now coming 
up, are going to be the instruments 
through which the problems which 
the small-scale sector faces, are going

to be tackled—right down at the dis~ 
trict level. These district industry 
centres will be equipped to deal with 
problems of raw materials and of 
marketing; and we will, if necessary, 
set up raw material banks. Insofar 
as marketing is concerned, the exist-
ing marketing organizations, both the 
Central as well as State Governments, 
are being strengthened. And the 
district industry centres have been 
asked to set up whatever apparatus 
that may be necessary, to market the 
products of these small-scale units.

SHRI VASANT SATHE: I asked 
about technological assistance. Will 
that be given to the district industry 
centre?

SHRI GEORGE FERNANDES: It 
will also have a division which will 
look after research and develop-
ment, and will provide the necessary 
inputs in the technological areas also.
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Export of Indian Filnfe to Pakistan

*311. SHRI MUKHTIAR SINGH 
MALIK:

SHRI G. M. BANATWALLA:

Will the Minister of INFORMA-
TION AND BROADCASTING be 
pleased to state:

(a) whether Government have 
any proposal under consideration to 
export Indian Films to Pakistan 
through regular channels;

(b) if so, where the matter stands;
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(c) whether Government of India 
have taken any initiative with Pakis-
tan Government to lift the ban on the 
import of Indian Filins; and

(d) what is the reaction Of the 
Pakistan Government thereto?

THE MINISTER OF INFORMA-
TION AND BROADCASTING (SHRI 
L. K. ADVANI): (a) There is no
proposal under the consideration of 
the Government of India at present 
to export Indian films to Pakistan

(b) Does not arise.

(c) The Government of India have 
not so fai formally approached the 
Government of Pakistan to lift the 
ban on the import of Indian films in-
to Pakistan

(d) Does, not arise.

SHRI MUKHTIAR SINGH MALIK- 
The question is not so simple as it has 
been made out in the reply by the 
hon Minister. Before going into the 
depth of the seriousness of the prob-
lem I would like to know from the 
bon Minister the policy of the Gov-
ernment in regaid to export of Indian 
films to other countries. Are the 
Government exporting Indian films 
to other countues? If so, why is it 
that the> are not taking up this ques-
tion with the Government of Pakis-
tan as well?

SIIRI L K. ADVANI This ques-
tion is not related to the general 
question of exports The Government 
of India have not banned the expoit 
of Indian films to Pakistan. Under 
the import policy of Pakistan, they 
have placed a restriction on the im-
port of Indian films to Pakistan. So 
Lir as we are concerned, we would be 
happy if there is an exchange of 
films between India and Pakistan. I 
may mention to the House that in 
fact in the year 1974-75 during the 
trade talks that w e had with Pakistan, 
this matter was raised that we could 
exchange films between India and

Pakistan. But the response of Pakis-
tan was in the negative. Therefore, 
there was no purpose in proceeding 
with it. Later on, when the External 
Affairs Minister visited Pakistan, this 
matter was incidentally referred to 
and the External Affairs Minister 
expressed our willingness to exchange 
films with Pakistan. He even sug-
gested that we could start with Pun-
jabi films, because the Punjabi films 
produced in Pakistan are better.

SHRI MUKHTIAR SINGH MALIK:
I have not been able to understand 
what is the harm if the hon. Minis-
ter could enable the different count-
ries to have export of Indian films. 
However, as I had already stated, it 
is not so simple. It is a serious prob-
lem. We are not concerned only with 
the export of films to Pakistan. Now 
the Indian films are being smuggled 
into Pakistan and are shown there, 
without paying a panny here and 
without purchasing our films. So, the 
Government of India are incurring 
losses, not only in regard to Pakistan 
but in regard to various other count-
ries as well.

MR. SPEAKER Please come to 
the question.

SHRI MUKHTIAR SINGH MALIK: 
If you had not intervened, I would 
have finished by now. 1 was about 
to put the question. Now the Indian 
films are being smuggled to Pakistan 
and various other countries, and the 
Government of India are incurring 
huge losses. If only we had approach-
ed Pakistan and the other countries 
to which our films are being smug-
gled and put a stop to this, we would 
have earned a huge amount by way 
of foreign exchange. So, I would like 
to know from the hon. Minister whe-
ther the Government is going to look 
into this problem to avoid future 
losses and whether they will initiate 
talks with the Government of 
Pakistan in the matter

SHRI L. K. ADVANI: Govern-
ment is aware of this fact. In fact, we
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have seen a large number of press
reports, pointing to the popularity of
Indian films in Pakistan, saying that
there is a craze for Indian films in
Pakistan, so much so, according to
reports, video-tapes of Indian films
are clandestinely shown in various
places. So far as this Government is
concerned, as I said, we would be
very hapy to have exchange, of films.
This is now being done under the
import policy of Pakistan, where many
people believe that the Pakistan film
industry cannot thrive if the import
of Indian films to Pakistan is permit-
ted. It is for them to decide this
question.
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Time taken in Broadcasting of Pro-
ceedings of Shah Commission

':'312. SHRI EDUARDO FALEIRO:
Will the Minister of INFORMATION
AND BROADCASTING be pleased to
state:

(a) how much time was consumed
by the proceedings of the Shah
Commission in the total broadcasting
hours. of AIR by now; and

.J

(b) what are the reasons f r
aUotting this amount of broadcasting
time?

THEI MINISTER OF INFORMATION
AND BROADCASTING (SHRI L. K.
ADVANI): (a) A study of the fOl'I'
majo)r English news bulletins broad-
cast from Delhi 8.10 a.m., 2 p.m., 6
p.m, and 9 p.m. between April, 1977
and February, 1973 has shown tha;
824 mts. representing 6.03 per cent of
the total broadcast time of these hul-
letins, were devoted to the proceedings
of the Shah Commission and allied
matters. In addition to the coverage in
the news bulletins, daily Ifl-minute re-
views of the commission's hearings are
broadcast in Hindi & English when the
Shah Commission holds its public
hearings. These are also relayed by
Some of the Regional Stations.

(b) The time allotted and the cover-
age of these proceedings have been on
the basis of the news value and the
great deal of public interest in the re-
velations pertaining to the excesses ot
Emergency.

SHRI EDUARDO FALEIRO: It is
seen that a very substantial time is
given to the proceedings of the Shah
Commission and the reason given by
the Minister is that this is on the basis
of the news value and the great deal
of public interest in the revelations




